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The Lok Sabha met at seventeen 
minutes past Twelve of the Clock.

[M r  Si’tAKtK in the Chair I

DEATH OF SHRI R K SIDHVA

Mr Speaker: I have to inform the 
llou->i' of the sad demise of S h n  R 
K Sidhva, who passed away in Bom
bay on the 28th December, 1957, at 
the age of 75 after a shoit illness

Shri Sidhva was a Member of the 
Constituent Assembly of India and the 
iJio\ l’sioual Pailiamcnt Ht was also 
Union Mmisttr of State for Home 
Affans in 1951*52

I am suie the House will join with 
me in conveying out condolences to 
the family of Shn Sidhva

The House may stand m silence for 
a minutt to txpiess its sorrow

The Members then stood m silence for 
one minute

MOTIONS FOR ADJOURNMENT
S t r ik e  b y  w o r k e r s  o* D e l h i  S t a t e  

E l e c t r ic it y  B oard

Mr. Speaker: I have received no
tices of seveial adjournment motions 
for this day One Situation aiising 
out of strike by woikers of Delhi 
State Electricity Board since 7th Feb
ruary 1958 This was by Shri Tan- 
gamani and Shn Pamgrahi Another 
by Shn Hem Barua relating to the
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same matter. Situation arising out of 
the strike resorted to by the workers 
of the State Electricity Board, Delhi, 
due to the failure of the authorities 
of the Board to accord recognition of 
the workers’ Umon and to re-instate in 
work Lakshmi Narain, a dismissed em
ployee of the Board I will certainly 
not allow an adjournment motion to 
be brought here and I would have re
jected it straightaway if it were only 
a case of a dismissed employee. We 
are not sitting m judgment noi can 
we dispose of a case relating to a 
dismissed employee here If so, we 
will have to get along with 400 
million empioji.es here

As regards the strike m question, I 
would like to know what the present 
situation is

Shri Tangamani < Madurai): The 
point is this The strike notice was 
given and the period ended on the 
7th Sinci the 7th, more than 1000 
woikers are on strike My purpose 
in giving the strike notice was

Mr. Speaker: Adjournment motion.

Shri Tangamam: adjournment
motion w»as, if the strike is allowed to 
spread, it is likely to affect the city 
also It is not only a question of re
instatement of the employee. There is 
also the question of recognition of the 
Union and reduction in grades of the 
supervisory staff also Many workers 
are also on hunger strike In view of 
its importance, I thought, unless some 
negotiations started and the matter is 
settled, it may develop into a strike 
which will affect the power house also. 
So far, it has not affected the power




